&
. )
ke

CENTRAL ADAYNISTAAT WE TRIDUMAL, 4LLAHABAD
Registrubion 7,2, MNoJ217 of 9987
(WeP. NO,T3461 of 1985)

tt,Cal,V.D . Shama Vs, Union of India & Others.

Fiotied saahigee Hasan, V.0,

(Sv Hnn.ﬂ.Z@beur Hasan, V.C,)

Urif Petition No. 13409 of 1935 has been 5
received on transfor to this Tribunel frem the

flon, Hich Cours of Suidicature at Allahabsd ke

e e

Jection 29 of the Administrative Tribunals Ak XIII |
of 1985, LL, Col, V.2. Shavme has filed this
petiticon before the Yon, High Court of Allanabad

in ceanection with hu service matter., The petitiocner
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19 a Lt, Col, in thn Army .

Secticon 2 «f Lhu afdninistrative Tribunals nct |
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lays dewn thg%[thia fet shall not apply te any member

of the Naval, Militery or S4r Foree or of any other
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armet forces of che Union, In this view of the matter,

ue have no jurisdicticn to decide this case, So the
Pile of the netition be retransmitted to the Hon, High
Court of Judieaturze at Allahabad,
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Dated the_2\ AL Aug.,1587
R |

v



